NATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELIIL

C.P NO. 123(ND)/2011
CA NO.

CORAM: PRESENT: CHIEF J USTICE M. M. KUMAR
Hon'ble President

SIL S. K. MOHAPATRA
Hon’ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 29.09.2016

NAME OF THE COMPANY M/s M.MT.C. Ltd & Ors
Vs,
Indian Commodity Exchange Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 397/398
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. On Maccount ,G'f hearing gf a part heard matter on which arguments are in
progress (McDonald’s case) hearing in the instant petition is deferred to 10.11.2016
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